3359 Statement of

SHRI JYOTIRMOY BASU : Sir,
you ask the Education Minister to make
a statement about the agitation of the
Primary Teachers of West Bangal.

oft wq foord ;0% A0 0@ A A-
faw 1 sremer wEiEm, @ AW AT o
#fr for & FTeosT AT |/ od Afew
FATIT g7 LAV geAry 71 e
T & | e g A feafy a
ATE § AT § T FW A= 2§,
¥1T 3 97 fa=me @ F AT gme
wET # ag " fomr amar & ar =
qferr Y AT & 1 A S AT F O
Afedr af gu g F A #r Afem 7
& o @ g 1 A R 3 aveETE
2 f o8 qeT 97 oy fa=re Afao
T8 forer il 7 ATRAT B1, ATE FTAT &
AT &F frer 1@ & I9 1 qTHAT §1 AT
Hro 9o To FT AHAT &Y, T TH
arr § for &Y a=f aow v F g
2 ot ag gur wyi ot g sfem,
TATET A FEATE |

A fom w7 AT IUTERY HENRT,
Y waTe #7 wAw A o

IR WEAT | T AF FT T
aT AT R

SHRI JYOTIRMOY BASU : Sir,
you may direct the Minister of Educa-
tion.

MR. DEPUTY-SPEAKER : 1 have
heard your suggestion. Your sugges-
tion was put forward again by Shri
Madhu Limaye and he said that I may
think about it. But, there must be some
time to think about matters also.

There is a question of privilege now.
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MR. DEPUTY-SPEAKER : No
supple.nentaries are permitted.
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12.41 HRs.
RE. QUESTION OF PRIVILEGE
There

MR, DEPUTY-MINISTER :
is a question of Privilege now.

Yesferday, Shri Amrit Nahata had
given notice of a Question of Privilege
alleging that Shri N. K. Somani had
circulated a cyclostyled summary of his
speech to the Press before he actually
spoke in the House during the half-an-
hour discussion on the 22nd March,
1968. Shri Nahata had also raised this
point on the 22nd March but Shri
Somani had denied it.

1 do not think that any breach of
privilege is involved in this case.

Shri Somani has, however, written to
me a letter explaining his position. I
shall ask him to make a personal state-
ment in the House at the proper time,

Now, Papers to be laid on the Table.

12.42 HRs.
PAPERS LAID ON THE TABLE

FINAL  REPORT OF ADMINISTRATIVE
REFORMS COMMISSION ON MACHINERY
FOR PLANNING

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNI-
CATIONS (DR. RAM SUBHAG
SINGH): On behalf of Shrimati Indira
Gandhi I beg to lay on the Table a copy
of the Final Report of the Administra-
tive Reforms Commission on Machinery
for Planning. [Placed in Library. See
No. LT-597/68).

REVIEWS ON WORKING OF NATIONAL
INSTRUMENTS LIMITED AND TUNGA-
RHADRA STEEL PRrODUCTS LIMITED

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED) : I
beg to lay on the Table :—

(1)(i) Review by the Government
on the working of the Na-
ional Instruments Limited,



